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BrTe AfufTEd

(sHiE 4 T 2002)

eiraTe fafe (@i 2 ) eifufem, 2002

farefrar o 2002-2003 Tt Faeit 35 e GevTE T R wi e H & o vt
& Hera i fafsm @t witrgra = @ ford arfafem

YRA TR & foegea o ﬁmﬁwﬁm—ﬁzamﬁmﬁﬁ@amﬁuﬁ arfufTafoa

B -
e . 1. 3 atfufrm w1 wifem T odree fafE (e 2) sfufem, 2002 (5. 4§ 2002)
-
fasirrad2002-2003 2. TETe T i wf fafa o 9§ et % wey (3) | faf <p afrE | ﬂmf £ Al
¥ o 1w =t Wi TS50 F01 A 318 g W G FHET g, ATt A, 9: g9 G9Ar ¥ ¢ 3
‘:":“7 # o::z fafim g F gHE ¥ o, 5 orEE 3w (2) § fafifide denedi =1 = fowe =
,71,82,06, o . N
s iy 2002-2003 % <A fedl 9IF €7, €1 3R SEifer S T,
fafrgm. 3. 79 Afufem gR ouRg e @ Sfad i § | @ 9 iR SwEtea R W fan
wiftrgha ufer, 3% 9d % ey § arget § aftfa Janei ot wasHi % for faftsa =
3‘ Q. i .
(4 2 31N 3 efEd)
FASH & HEHAH TEd S wEeH Trafafaa § i ufem
Taum a9 g wfaa fafy w A
I RIS
(1) (2) (3) (4)
E D] R b E3p]
uftg fafarm-== =t s /o U9 0 9,22,55,34,000  9,22,55,34,000
.
. i fafrim-cie gsft 0 13,97,99,03,000 13,97,99,03,000
01 9 WA T 32,65,70,000 3,30,26,000 35,95,96,000
gsit 11,00,000 0 11,00,000
02 W wTEA faum ¥ getud o= RS 2,78,34,000 0 2,78,34,000
7,
03 g T 2,91,62,64,000 16,51,000  2,91,79,15,000
04 T fawm ¥ waftm 3 = RS 2,08,73,000 0 2,08,73,000
05 & 19,72,25,000 0 19,72,25,000
o6 Tau fawm g defim =9 TS 4,82,42,02,000 75,000  4,82.42.77.000
bl 13,00,05,000 0 13,00,05,000
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(1) (2) (3) (4)
T T w7

07  =rfurfge X fawm | gefia o5g TE 69,41,75,000 7,01,13,000 76,42,88,000

it 25,05,000 0 25,05,000

08  Y-TiEd qen foren wemeA T 98,47,47,000 41,45000  98,88,92,000

git 4,08,15,000 0 4,08,15,000

09 e fawm | Hafua =@ T 4,43,23,000 0 4,43,23,000

gsit 56,75,000 0 56,75,000

10 =1 s 2,57,36,55,000 2,55,75,000  2,59,92,30,000

qsht 2,02,50,000 0 2,02,50,000

1N S e s faym § gefia TTE 13,39,04,000 15,000  13,39,19,000

2Rk gt 2,11,12,000 - 15,00,000 2,26,12,000

12 S fawm § Hefud =@ s 87,31,60,000 10,00,00,000  97,31,60,000

Ll 15,00,00,000 0 15,00,00,000

13 Fi T 91,21,19,000 5,50,000 91,26,69,000

gsft 54,30,000 0 54,30,000

14 Oy faym @ Hefa = TS 47,80,10,000 1,00,000  47,81,10,000

15 orgfad wifedi & fed fRim e U9 25,05,34,000 0  25,05,34,000

Arta Frada 9EEdl I gsft 59,50,000 0 59,50,000
Heenaii =t o werEa.

16 TSl g TerEd 5,17,60,000 1,00,000 5,18,60,000

17 eI T 9,69,92,000 0 9,69,92,000

gt 17,39,04,000 0 17,39,04,000

18 gH T 8,19,32,000 3,85,000 8,23,17,000

19 o e T UREr S e 1,87,91,65,000 7,64,000  1,87,99,29,000

20 i R it 9= 1,32,09,12,000 5,00,000 1,32,14,12,000

Ll 20,80,00,000 0  20,80,00,000

21 IYETE UE waiety faum € et TS 17,44,93,000 0 17,44,93,000

=, qsit 89,15,00,000 0  89,15,00,000

22 G e wd ferehr favm T 72,12,000 0 72,12,000

TR FehrE.

23« gaed favm TS 82,80,97,000 1,00,000  82,81,97,000

: St 2,44,49,56,000 5,00,000  2,44,54,56,000

2w Pt wE-wsE SR @ TE 1,28,36,50,000 13,00,000  1,28,49,50,000

gsit 55,02,00,000 2,70,000  55,04,70,000

25  @ffe |reA fasm | |afd <@ U= 15,66,14,000 50,000 15,66,64,000

bl 75,00,000 0 75,00,000

26 wepfa favm | Heiftm 14 T 3,12,48,000 0 3,12,48,000

27w o T 6,37,19,36,000 0 6,37,19,36,000
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4)
e (3) fm -
(1) 2 . 9z ‘
T i —
000 8,57,61.000
s 0 15,50,
28 o faum vee VR S 3,98,30,000  40,24,22,000
- 00 /38,30,
29 W WA U et s o 1,03,000  1,09,37,96,000
30 9 qen o g fawm TFE 1,09,36,93,000 ' § GEeEEEEN
. ; ,00,000
wifira =g, o e0se 0 679,18.000
31 A, s aen wifer favm T 6,79,18,000
A e = 0  13,85,38,000
32 S fam d gefyg e TSE 13,85,38,000 5
1,00,000  2,98.73,82,000
33 ferenfa wemm TUSE 2,98,72,82,000 ) Dol o
34 wHN e T 7,28,68,000 - ' '69'000
09,69,
335 gt TTE1,00,19,000 Soad 1 =
L&l 56,183,000 @ AL
36 wiEes T 9,31,48,000 5,000 9,31,53,000
37 wim T 1,70,00,000 0 1,70.00,900
LGl 4,26,00,000 0 4,26,00,000
¥ TE, T g awswier e 1,87,16,95,000 1,00,000  1,87,17,95,000
FR0 fawm R weifug o, gt 1,00,00,000 0 1.00.00,000
40 e fawm § wafig e 1,04,00,000 0 1,04,00,000
gsit 1,11,00,000 0 1,11,00,000
A1 nfeerd 8 s TS 4,05,15,38,000 0 4,05.15,38,000
T 1,86,98,25,000 5,00,000  1,87,03,25,000
2 SRl & swive ¥ defig it 59,81,44,000 5,00,000  59,86,44,000
BlRZREL LD RS A
43 WE W gEw we T 1,71,74,000 0 1,71,74,000
44 3% fay T 89,36,00,000 55000 89,36,55.000
45 Y fa=r fmtn TS 10,28,60,000 0 10,28,60,000
EEll 20,97,10,000 0 20,97,10,000
46  faum iR YeErars) T 97,46,000 0 97.46.000
47 T foan sl S PR g 42,14,17,000 0 42,14,17.000
fawm.‘ kSl 14,90,000 0 14,90,000
¥ T B S st e e 19,27,87,000 0 19.27.87,000
- ‘ .
B T 21,2363,000 0 212363000
49 ggfad sify e T 13,88,77,000 1,000
s ) 13,88,78,000
50 aﬁaqﬁumﬁmﬁwﬁﬁw RiErs 1,00,95.600
bl 0 1,00,95,000
=3,
1 U I i e T 63,30,000 10,000 63.40,000
53 Hﬁﬁﬁa. S % fordt iy wes T 1,02,64,000 . o 64'000
TR T R i 1,00,00,000 U
0 1,00.00,000
T
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54 FUITHUR @ RS detmem @ 16,72,90,000 0 16,72,90.000
55  Hied Td O FAM A GEl@ @ 9 1,13,46,91,000 0 1,13,46,91,000
56 TmETEm TS 12,17,14,000 0 12,17,14,000
it 38,25,000 0 38,25.000
57 V& duyd favm @ wEfm R @ g 4,50,00,000 0 4,50,00,000
HeTId W qiEs,
58 WiFldew Sl W gm T e H UsE 1,38,40,91,000 20,00,000  1,38,60.91.000
TEd W =3, geit 1,67,71,000 0 1,67,71.000
60 Toren sfEiemall & et = quit 13,88,00,000 0 13,88,00,000
61 W% @WFA @ uReR Fem 4 T 4,25,10,000 0 4,25.10.000
Hefwd facel & weram W aidsmm.
64  3Tgfaa wifaal & fog fagw wes T 1,04,30,53,000 0 1,04,30,53.000
AT it 54,67,81,000 0  54,67,81,000
65. Tommm favm Qe 3,96,50,000 0 3,96,50,000
gsit 7,50,000 0 7,50,000
66  Toog ot wegm T 18,90,95,000 0 18,90,95,000
67 il fmi - e T 80,44,51,000 6,00,000 80,50,51,000
gsit 36,15,54,000 0 36,15.54.000
68 Cl & IHHET | walva A el 40,38,34,000 0 40,38,34,000
oo - e, -
69 A WA Ud faww favm-rm aee 4,88,43,000 0 4,88,43,000
Fe, it 3,36,00,000 0 3,36,00,000
71 yUer faum § wefua fodw | T 1,98,29,000 0 1,98,29.000
HeTd 9 9iEeA, it 50,000 0 50.000
75 WA gEYA favm § HeEfte e g get 27,00,00,000 0  27,0000,000
TR W6 YRETS,
76 @ fmi faam 4 defum kel @ st 50,00,000 0 50.00,000
TR ¥ IR,
77 foomE@ EwmE sufcad &5 w1 T 8,00,00,000 0, 8,00,00,000
famma 9 weifia fagwl | gerga ww
78 TmgrEn faum @ defia face e E 5,13,24,000 0 5,13.24,000
R giEreA,
79 Tafwem foen faum 3 Heifya = TTE  48,03,54,000 4,00,000 48.07.54.000
g0 Tty dumadt U= dEenali ) faste o= 2,29,80,74,000 0 2,29,80.74,000
HeTI. kgl 17,40,000 0 17.40.000
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81 T i % farita werm TIE 1,93,52,15,000 6,00,00,000  1,99.52,15,000

6.00,00,000 0 6,00.00,000

82 A A9 I Aem ¥ oefia wema 95,93,81,000 0 95,93,81,000

et Tt o eensti 51 64,50,000 0 64,50,000

TR,
83 NS 4 39 A oalmh wwE 2,55,76,000 0 2,55,76,000

—

51,03,16,99,000  9,56,88,27,000 60,60,05,26,000

—

10,13,45,07,000 13,98,31,73,000 24,11,76,80,000

—

61,16,62,06,000  23,55,20,00,000 84,71,82,06,000

——

T e ST forr wa g e, ferien 21 T, 2002 =Y wife fear T,

FHF 2651/21- 319001,
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2 fafrm (. 2)
TR S o =

M%Ww#mﬁam I,
mé-@.ﬁl’&m,?q-m'aa.

Scanned with CamScanner



wiitamg wera, feis 15 e 2002 186 (%)

CHHATTISGARH ADHINIYAM
(No. 4 of 2002)

THE CHHATTISGARH APPROPRIATION (No. 2), ADHINIYAM, 2002

An Act to authorise payment and appropriation of certain further sums from and out of

lzlll’u)‘;fullst)lidatcd Fund of the State of Chhattisgarh for the services of the Financial Year 2002-
03.

, Be it enacted by the Chhattisgarh Legislature in the Fifty-third Year of the Republic of
India as follows :—

I. This Act may be called the Chhattisgarh Appropriation (No. 4) Act, 2002, Short title,

[3%]

From and out of the Consolidated Fund of the State of Chhattisgarh there may be paid and — Issue  of R,
applied sums not exceeding those specified in column (3) of the Schedule amounting in the  #471.82.06.000 from
aggregate to the sums of Eight Thousand Four Hundred Seventy One Crore Eighty Two ':":Irl' d'::’: d":.“':(;' "‘r""l':;
Lakhs Six Thousand rupees towards defraying the several charges which will come in the :q“m_: for the Finan-
course of payment during the financial year 2002-2003 in respect of services specified in cial Year

column (2) of the schedule. 2002-2003.

3. The sums authorised to be paid and applied from and out of the Consolidated Fund of the State s ppropriation.
of Chhattisgarh by this Act, shall be appropriated for the services and purposes expressed in
the Schedule in relation to the said year.

THE SCHEDULE
(See Section 2 and 3)

No. of Services and purposes Sums not exceeding Total
Vote Voted by the Charged on
Legislative Consolidated
Assembly Fund
(1 (2) (3) 4
Rs. Rs. Rs.
Charged Appropriation-Interest Revenue 0 9,22,55.34.000 9.22.55.37.000
Payment and Servicing of Debt.
Charged Appropriation-Public Capital 0 13,97.99.03.000 13.97.99.03.000
Debt.
0l General Administration Revenue 32.65,7()\0()() 3.30.26.000 35.95.96.000
Capital 11,00,000 0 11.00.000
02 Other expenditure pertaining to Revenue 2,78,34.000 0 2.78.34.000
General Administration Depart-
ment.
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(1) (2) As.

Rs. i i e
2917915y

03 Police Revenue 291.,62.64,000 1631 .”0‘(: 20873480

04 Other expenditure pertaining to  Revenue 2.08.73.000
Home Department, 0 19.72.25.0nx)

05  Jail Revenue 19,72.25.000 75.000 133 4. 77000

06 Expenditure pertaining to Finance Revenue 4.82,42.02.000 o 0 13.00L03 160
Department, Capital 13.00.05.000 . -f.;‘ 2288000

07 Expenditure pertaining to Revenue 69,41.75.000 7'01'1“'003 -'1:“;‘“‘“
Commercial Tax Department, Capital 25.05.000 ) 9% ;;-9:, o

08 Land revenue and district Revenue 98.47,47.000 41.45.000 !.{ -I;-u
administration, Capital 4.08.15.000 9 ” " 1','”"

09 Expenditure pertaining to RevenueRevenue 4.43.23.000 i -'.-:‘ :: "
Department, Capital 56,75.000 g . = ;MH}

10 Forest Revenue 2.57,36.55.000 2.55.75.000 2.?9.‘)2":l .

Capital 2.02.50,000 0 SASLELEDD

11 Expenditure pertaining to Revenuc 13.39.04.000 15.000 1335100
Commerce and industry Capital 2,11,12.000 15.00.000 SN
Department.

12 Expenditure pertaining to Energy Revenue 87.31,60,000 10.00.00.000 97.31.60.000
Department. Capital 15.00.00.000 0 13.00.00.000

13 Agriculture Revenue 91.21,19.000 5.50.000 91.26.69.15K)

Capital 54,30.000 0 3430000

14 Expenditure pertaining to Animal Revenue 47.80,10,000 1.00.000 STNL 0000
Husbandry Department.

15 Financial assistance to Three tier Revenue 25.03.34.000 0 250534000
Panchayati Raj institution under Capital 39.50.000 0 3950000
Special Component Plan  for
Scheduled Castes,

16 Expenditure pertaining to Revenue 5.17.60.000 1.00.000 3860000
Fisheries Department,

17 Co-operation Revenue 9.69.92,000 0 9.69.92 000

Capital 17.39.04.000 0 17.39.04 000

18 Labour Revenue 8.19.32.000 3.85.000 S22 1 7.000)

19 Public Health and Family Welfare Revenue 1.87.91.65.000 7.64.000 “1.X7.99 29 ()

2 Public Health Engineering Revenue 1.32.09,12,000 3.00,000 L32142.000
. Capital 20.80,00.000 0 20.80.00.000
21 Expenditure pertaining to Revenue 17,44.93.000 0 17,4492 000
Housing and Environment Capital §9.15.00.000 0 8Y.15.00.000
Department.
22 Urban Administration and Revenue 72.12,000 0
Development Department-

Urban Bodies.

7212000
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Rs. Rs. Rs.
23 Water Resources Department Revenuc 82,80,97.000 1,00,000 82.81,97.000
Capital 2.44,49,56,000 5.00,000 2,44.54.56.000
24 Public works-roads and bridges Revenue 1,28,36,50,000 13,00,000 1.28.49.50.000
Capital 55,02,00,000 2,70.000 55.04.70.000

25 Expenditure pertaining to Mineral Revenue 15,66,14.000 50.000 15.66.04.000
resources Department. Capital 75,00,000 0 75.00.000

26 Expenditure pertaining to Culture Revenue 3,12,48,000 b 3.12.48.000
Department.

27 School education Revenue 6,37.19,36.000 0 6.37.19.36.000

28 State Legislature Revenue 8,42,11,000 15,50.000 8.57.61.000

29 Administration of Justice and  Revenue 36,25,92,000 3,98,30,000 40.24.22.000
Elections,

30 Expenditure pertaining to Revenue 1,09,36,93,000 1,03.000 1.09.37.96.000)
Panchayat and Rural Develop-  Capital 60,56,00,000 0 60.56.00.000
ment Department.

31 Expenditure pertaining to Revenue 6,79,18.000 0 6.79.18.000
Planning Economics and Statistics
Department.

32 Expenditure pertaining to Revenue 13,85.38,000 0 13.85.38.000
Public Relations Department.

33 Expenditure pertaining to Tribal Revenue 2,98,72,82.000 1,00,000 2,98.73.82.000
Welfare Department.

34 Expenditure pertaining to Social Revenue 7,28,68.000 40.000 7.29.08.000
Welfare Department.

35 Expenditure pertainng to Revenue 1,09.19,000 50,000 1.09.69.000
Rehabilitation Department. Capital 56,18,000 0 56.18.000

36 Transport Revenue 9,31,48.000 5.000 9.31.53.000

37 Tourism Revenue 1.70.00.000 0 1.70.00.000

_ Capital 4,26,00,000 0 4.26.00.000

39 Expenditure pertaining to Food, Revenue 1,87,16.95.000 1.00.000 1.87.17.95.000
Civil Supplies and Consumer Capital 1,00,00,000 0 1.00.00.000)
Protection Department.

40 Expenditure pertaining to Ayacut Revenue 1,04,00,000 0 1.04.00.000
Department. Capital 1,11,00,000 0 1.11.00.000

41 Tribal Areas Sub-plan Revenue 4,05,15,38,000 0 4.05.15.38.000

Capital 1,86.98.25.000 5,00.000 1.87.03.25.000

42 Public works relating to Tribal ~ Capital 59.81,44,000 5.00.000 59.86.44.000
Areas Sub-plan-roads and bridges. »

43 Expenditure pertaining to Sports Revenue 1,71,74,000 0 1.71.74.000
and Youth Welfare Department.

44 Expenditure pertaining to Higher Revenue 89,36.00.000 55.000 89.36.55.000
Education Department.

45 Minor Irrigation Works Revenue 10.28.60.000 0 10.28.60.000

Capital 20,97,10,000 0 20.97,10.000
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Rs. P
0 97.46.000

46 Expenditure pertaining to Science Revenue 97,46,000
and Technology Department. 42.14.17.000

47 Man-Power Planning and Revenue 42,14,17,000 0 } 14.90.000
Technical Education Department. Capital 14,90,000 ?) 19.27.87.000

48 Administration Upgradation Revenue 19,27,87,000 21.23.63.000
Grant Under Eleventh Finance  Capital 21,23,63,000 0 -
C0mm1§510n. - B 13.88.78.000

49 Expenditure pertaining to Sche- Revenue 13,88,77,000 1.000
duled C.asle Welfare. 1.00.95.000

50  Expenditure pertaining to 20 Revenue 1,00,95,000 0 '
point in'lplememaliio-n Deparm.]ent. ; 63.40.000

51 Expenditure pertaining to Reli-  Revenue 63,30,000 10.000
gious Trusts and Endowments
Department.

53 Financial assistance to Urban Revenue 1,02,64,000 0 1,02:64.000
bodies under Special Component Capital 1,00,00,000 0 AR
Plan for Scheduled Castes.

54 Expenditure pertaining to Agri- Rcvenue 16,72,90,000 0 16.72.90.000
cultural Research and Education.

55 Expenditure pertaining to Women Revenue 1,13,46,91,000 0 1,13.46.91.000
and Child Welfare.

56 Rural Industries Revenue 12,17,14,000 0 12.17,14.000

Capital 38,25,000 0 38.25.000

57 Externally aided Projects pertai- Capital 4,50,00,000 0 4.50.00.000
ning to Water resources Depart-
ment.

58 Expenditure on Relief on account Revenue 1,38,40,91,000 20,00,000 1,38.60,91.000
of Natural Calamities and Scar- Capital 1,67,71,000 0 1.67.71.000
city.

60 Expenditure pertaining to District Capital 13,88,00,000 0 13.88.00.000
plan schemes.

61 Externally aided Projects pertai- Revenue 4,25,10,000 0 4.25.10.000
ning to Public Health and Fami-
ly Welfare.

61 Special Component Plan for Revenue 1,04,30,53,000 0 1.04.30.53.000
Scheduled Castes. Capital 54,67,81,000 0 54.67.81.000

65 Aviation Department Revenue 3,96,50,000 0 3.96.50.000

‘ Capital . 7,50,000 0 7.50.000

66  Welfare of Backward Classes ~ Revenue 18,90,95,000 0 18.90,95.000

67  Public Works Buildings Revenue 80,44,51.000 6.00,000 80.50.51.000

Cap?tal 36,15,54,000 0 36.15.54.000
68 Public Works relating to Tribal ~ Capital 40,38,34,000 0 40.38,34.000

Areas Sub-plan-buildings.
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Rs. Rs. Rs.

69 Expeﬁditure pertaining to Urban  Revenue 4,88,43,000 0 4.88.43.000
Administration and Development Capital 3,36,00,000 0 3.36.00.000
Department-Urban Welfare,

71 E.xtcrnally aided Projects pertai- Revenue 1,98,29,000 0 1.98.29.000
ning to  Animal Husbandry Capital 50,000 0 50,000
Department.

75  Nabard aided Projects pertaining Capital 27,00,00,000 0 27.00.00.000
to water Resources Department.

76  Externally aided Projects pertai- Capital 50,00,000 0 50.00.000
ning to Public Works Department.

77  Externally aided Projects pertai- Revenue 8,00,00,000 0 8,00,00.000
ning to Development of Tribal
areas in Bilaspur Division.

78 Externally Aided Projects pertai- Revenue 5,13,24,000 0 5,13.24.000
ning to Rural industries Depart-  Capital 50,00,000 0 50,00.000
ment. '

79  Expenditure pertaining to Medical Revenue 48,03,54,000 4,00,000 48.07,54.000
Education Department.

80 Financial assistance to Three tier Revenue 2,29,80,74,000 0 2.29,80,74.000
Panchayati Raj Institution. Capital 17,40,000 0 17.40,000

81 Financial assistance to Urban Revenue 1,93,52,15,000 6,00,00,000 1,99.52,15.000
bodies. Capital 6,00,00,000 0 6,00,00,000

82 Financial assistance to Three tier Revenue 95,93,81,000 C 95,93,81,000
Panchayati Raj institutions under Capital 64,50,000 0 64,50,000
the tribal area sub-plan.

83 Financial assistance to urban Revenue 2,55,76,000 0 2.55.76.000
bodies under the tribal area sub-
plan.

Total Revenue 51,03,16,99,000 9,56,88,27,000 60,60,05,26,000
Capital 10,13,45,07,000 13,98,31,73,000 24,11,76,80,000
Grand Total 61,16,62,06,000 23,55,20,00,000 84,71,82,06,000

forda, mamwm.mmWwW.mﬁgﬁmmm—zooz.
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